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Ref: No. OL/RTI/Office order/2015/ }()()5 Dated: Q) SEP 2015

OFFICE ORDER

In supersession of earlier office orders and in terms of the Provisions of Section 19(1)
and Section 5 of the Right to Information Act, 2005, the following officers of the Official Liquidator,
Ahmedabad are hereby designated as first Appellate Authority/ Central Public Information Officers
/ Central assistant Public Information Officers with immediate effect and until further orders:

Sr. Name of the Officers/Employee | Designation General Nos and
No Extension Nos.
1. Shri Indrajit A. Vania First Appellate Authority 079- 26586987
Assistant Official Liquidator
z Shri Ajay Kumar Meena Central Public Information | 079- 26586987
Assistant Official Liquidator Officers
3. Shri M.G. Dalal Central Assistant Public | 079- 26581912
Sr. Technical Assistant Information Officer - 1
4, Shri S.R. Meena Central Assistant Public | 079- 26581912
Sr. Technical Assistant Information Officer - II
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<Q
f)ﬂ;’\\\)
e i

All Regional Director.

All Registrar of Companies.

All Official Liquidator.

Shri Indrajit Vania,Asstt. Official Liquidator.

Shri Ajay Kumar Meena, Assistant Official Liquidator.

Shri M.G.Dalal, STA, Central Assistant Public Information Officer-I.

Shri S.R.Meena Meena, STA, Central Assistant Public Information Officer-II.
. e- Governance Cell for publication on MCA Website.

10. Notice Board of Office.

11. Office order file.
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